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p,.ocua;ngs of Ihe Council of the Gover"",. General oj Inaia, asstmMed for tkt 
purpose 0/ malt;n; Laws and Regu/at£ons unaer lite provisions 0/ IhI frui.a" 
Councils Ac/s, 1861 a"d 189~ (24 & 25 Vict., c. 67, ana 55 O'.s6 Vic/., 
c. 14). 

The Council met at the Viceregal Lodge, Simla, on Friday, the. :18th October, 
1904· 

PRESENTt 

His Excellency Baron Ampthill, G.e.s.I., G.e.I.B., Viceroy and Governor 
General of India, pesidine. '. 

His'Excellency General Viscount Kitchener of Khartoum, G.e.B., O.M., 
G.e.M.G., Commander·in·Chief in India. 

The Hon'ble Sir E. FG. Law, K.e.M.G., e.s.l. 
The Hon'ble Sir A. T. Arundel, K.C.S.I. 
The Hon'ble Mr. H. Erie Richards. 
The Hon'ble Mr. J. P. Hewett, C.S.I., C.I.!. 
The Hon'ble Lieutenant-Colonel J. A. L. Montgomery, C.S.I. 

INDIAN STAMP (AMENDMENT) BILL. 

The Hon'ble SIR EDWARD LAW moved that the Report of the Select 
Committee on the Bill further to amend the Indian Stamp Act, 1899, be taken 
into consideration. ' 

The motion was put and agreed to. 

The Hon'ble SIR EDWARD LAW moved that the BiU, as amended, be patl. 
edt 

The motion was put and agreed to. 

SEA CUSTOMS (AMENDMENT) BILL. 

'The Hon'ble SIR EDWARD LAW moved that the Bill to repeal certain wordl 
in the Sea Customs Act, 18,8, be taken into consideration. 

The motion was. put aDd agreed to. 



SEA CUSTOMS. 

[Szr Edward Law.] ~8  OCTOBER, 1904.] 

The Hon'ble SIR EDWARD LAW moved that the Dill be passed . 

. The motien was put and agreed to. 

The Council adjourned sine die. 

SIMLA j J 
TAl R81" Ocl0681', 1904. 

• 

J.' M. MACPHERSON, 
Secretary to Ike G01Jernment oj India, 

LegislatIve Department • 




